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Annexure - A – Format of BLUT [Form-H]  
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Annexure - B – Format of APR [Form-I] 
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Annexure - C – Indicative List of Documents for Proof of 
Commencement 

 

S. 
No. 

Business 
Vertical Documents showing proof of Commencement Date of 

Commencement 

1. 
 

 

Fund 
Management 
Entity 

1. First Invoice for Management Fees raised to the 
Fund 

2. IFSCA Registration Certificate 

3. Registered Lease Deed of FME 

Date of first 
Invoice for 
Management Fees 
raised to the Fund 

2. Fund 

1. First Contribution Agreement (with proper date) 
signed with Investor 

2. Letter of Acknowledgement issued by IFSCA 

3. Registered Lease Deed of Fund 

Date of first 
Contribution 
Agreement signed 
with Investor 

3. Broker Dealer 

1. Letter from the Exchange showing proof of First 
Trade executed by the Broker Dealer 

2. In case of Global Access – Letter from the 
foreign Securities broker communicating the 
Date of First Trade 

3. IFSCA Registration Certificate 

4. Registered Lease Deed 

Date of first Trade 

4. Aircraft 
Leasing 

1. Invoice raised by IFSC unit to Lessee for leasing-
out the aircraft  

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of Invoice 
raised by IFSC 
unit to Lessee for 
leasing-out the 
aircraft 

5. Ship Leasing 

1. Invoice raised by IFSC unit to Lessee for leasing-
out the ship  

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of Invoice 
raised by IFSC 
unit to Lessee for 
leasing-out the 
ship 
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6. IBU 

1. Proof of first transaction – disbursal of loan, 
account opening, etc. 

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
transaction 

7. IIO 

1. First Invoice raised (or) Policy issued by the unit 
to their client 

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
invoice (or) 
Policy 

8. 
TechFin, 
Ancillary (or) 
BATF Entity 

1. First Invoice raised by the unit to their client for 
services approved by IFSCA 

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
invoice 

9. FinTech Entity 

1. First Invoice raised by the unit to their client 
2. IFSCA Letter of Authorization as FinTech Entity 

3. Registered Lease Deed 

Date of first 
invoice 

10. 
Global 
Administrative 
Office 

1. First Invoice raised by the unit to their parent 
office 

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
invoice 

11. University 

1. First Invoice raised to student for admission/on 
receipt of fees 

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
invoice raised to 
the student 

12. Factoring and 
Forfaiting 

1. First Disbursement Advice issued by the Unit to 
their client 

2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
Disbursement 
Advice 

13. 
Global/Regiona
l Treasury 
Centre 

1. First Facility Agreement signed with Borrower 
2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
Facility 
Agreement 
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14.  
Portfolio 
Management 
Services 

1. First Invoice raised by the unit to their client to 
provide Portfolio Management Services 

2. IFSCA Letter/email approval for provision of 
Portfolio Management Services 

3. Registered Lease Deed of FME 

Date of first 
invoice 

15. ITFS platform 

1. First Invoice raised by the unit to their client for 
using/transacting on ITFS platform  

2. IFSCA Registration Certificate 

3. Registered Lease Deed  

Date of first 
invoice 

16. 

Capital Market 
Intermediaries, 
other than 
Broker Dealers 

1. First Invoice raised by the unit to their client 
2. IFSCA Registration Certificate 

3. Registered Lease Deed  

Date of first 
invoice 

17.  
Payment 
Services 
Provider 

1. First Invoice raised by the unit to their client 
2. IFSCA Registration Certificate 

3. Registered Lease Deed  

Date of first 
invoice 

18. IIIO 

1. First Invoice raised by the unit to their client 
2. IFSCA Registration Certificate 

3. Registered Lease Deed  

Date of first 
invoice 

19. 
KYC 
Registration 
Agencies 

1. First Invoice raised by the unit to their client 
2. IFSCA Registration Certificate 

3. Registered Lease Deed 

Date of first 
invoice 

20. 
Payment 
System 
Provider 

1. First Invoice raised by the unit to their client 
2. IFSCA Registration Certificate 

3. Registered Lease Deed  

Date of first 
invoice 
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Annexure - D – Format of Form-F1 
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Annexure - E – Format of Form-L  
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Annexure - F – Present Progress Format 

a) Details of Business plan: 

S. 
No 

Type of Cost Amount (Rs. In Crores) 

1 Proposed Investment  

2 Total Investment made so far  

 

b) Incremental Investment made so far and incremental investment 
since the last extension: 
 

S. 
No 

Type of Cost 
Total 

investment 
made so Far 

(Rs. In Crores) 

Incremental investment 
since the last extension 

(Rs. In Crores) 

1 
Incorporation expenses and rent and 
consultancy fees.   

2 
Procurement of furniture and 
equipments for office setup 

  

3 Any other investment/expenses   

 Total   

 

c) Details of statutory and other compliances till date: 
 

S. 
No 

Activity 
Date of 

approval/issuance 

Deadline for obtaining 
approval, if not done 

already 

1 BLUT execution   

2 GST Registration   

3 IEC   

4 RCMC   

5 Lease Deed Execution   

6 
Registration on SEZ Online 
Portal   

7 IBU Bank account   

8 Other compliances, if any   
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d) Details of operational progress under IFSCA Regulations till date: 
 

S. 
No 

Activity Details 

Deadline for 
completion, if not 

done already 

1 
Status of IFSCA Registration/ 
License / Authorization 

  

2 

Appointment of employees as 
mandated under relevant IFSCA 
provisions (Designation and date 
of appointment to be provided) 

  

3 
Employment generated after the 
last LOA Extension 

  

4 Other information, if any   

 

e) Any other progress update: 
 

 

 

f) Specific Reasons which caused delay in commencement of operations: 
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